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Heard learned counsel for the
partiese

Application is admitted. Call for
records. Returnable by 4 weeks. List
on 31.5.01 for orders.

In the meantime, the recovery
of any alleged over payment of the
applicant shall remain suspended
till the returnable date. List on

31.5.01.

Member Vice-=Chairman

Mre A.Dsb Ray, SreCeGe3.Ce for the
respondent Nos 1 and Mre Se.Sarma, appears
ST .

for respondent No.2, praye for and granted
4 waeks time to file written atatement. The
applicant will have 2 Ue-kg thg§:?ftar to t’J,lea‘,L

rsjoinder. The applicant LeNe dav&,ha has ‘
e ¢ phEEE <t J
taceived natzce o g ] . .
List on 29=8=2001. Interim order dated

26=4=2001 shall continue till then.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BE NCH ::: GUWAHATI

(An-Applicafion under Section 19 of the Administra-

tive Tribunal Act, 1985)

Original Application no. ' /2000.

In the matter of :

shri L.N. Yadav
Yoga Teacher
Kendriya Vidyalaya,

| Dimapur, Nagaland.

«+essApplicant
- Viréué -
" 1. Union of India and others
| through the Secretary,

Ministry of Human Resources,

Government of India,
New Delhi. '

2. The Commissioner
Kendriya Vidyalaya Sangathan
18, Institutional Area,
Shadeed Jeet Singh Marg,
New Delhi.

e

3. The Assistant Commissioner,
K.V.S5. R.0., Hospital Road,

Silchar

+«ssRESPONdents

-



Details of Application

-

i. Particulars of the order against which the

application is made. *

The applicant is filling the present

"application seeking quashing of the order F.No. 21~

1/98 - KVS (AR) dated 30.03.2001 and No. J.F. No. 18-

1/99 - KVS‘(Admn.) dated 8-5-2000 Senior scale to Yoga

" Teachers can not be granted before 01-01-2008 and all

'Yoga teachers would be placed at the lowest tier of

the scale and their residency period would start from

01-01-1996. Accordingly, the senior scale of Rs. 6500~

260-10500 granted to Shri L.N. Yadav, Yoga Teacher of
K.V ONGC Mehsana (now in K.V. Dimapur) vide this
office order of even number dated 21-4-1989 is hereby
withdrawn‘as he is not eijgible to get senior scale

w.e.f. 1-1-1996. The above order is Violative of the

Policy of the Govt. of India regarding selection and -

senior scale of employee ie. that has been denied. The

applicant feels there is a room enough to believe that

applicant has been shown a bit of bias.

Copy enclosed as Annexure No.l.

»

2. Jurisdiction of the Tribunal. -

The application declares that the subject

" matter of the order against which he wants redressal

is within the jurisdiction of the Tribunal.

3. Limitation.

The applicant further declares that the
applicant is. within the limitation period prescribed

in Section 21 of the Administrative Tribunals Act,1985.
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4. Facts of the Case.

g;li~ The scheme of. teaching Yoga in Kendriya

Vidyalaya was approved by the Board 1in fts 39th

meeting held on 12-2-1981, 354 yoga teachers joined in™"
the grade of Rs.425-640 (revised to Rs.1400-2300). The
essential qualifications - prescribed | ‘were
Matriculation/Higher Secondary with a practical
knowledge and experience of Yoga training. .The scheme-

was extended yearly basis,

4.2 - The evaluation of the Yoga Scheme in Kendriya
Vidyalaya Sangathan was  entrusted to - the

Administrative Staff College of India, Hyderabad in ‘

'Sept. 1982, Anothef evaluation was conducted in

August, 1984 wunder the Cheﬂrmanship of Dr. P.D.
Shukla, former Vice Chairman of KVS. The scheme of
Yoga Education had been efupther .reviewed in the
Ministry of Human Resource Development in the light of
the National Policy on Edueation, 1986, which prohotes

integrated development of body and mind, Yoga'wili

receive special attention. Efforts will be made to

introduce Yoga in all shcools. It was also decided

- that Yoga should be continued to be taught.

4.3 - The Board of Governors of Kendriya Vidyalaya

Sangathan in its 52nd meeting held on 27-12-88,
decided'to make the scheme a regular one. Considering
Pay Scales prescribed for the post and duties assigned
to the Yoga teachers in the regular scheme and the
classes foriwhich the Yoga teaching'was extended, the

following-Qualifications were prescribed -

1. Graduation in any subject.
‘2. Minimum 9 months to one year training in
Yoga in a recognised Institution.

N '
a

7
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The competenf authority éccorded‘permfssian to Yoga
teachers. for appearing in hiéher examination even
beyond the limit of 10% prescribed in Education.deé
of Kendriya Vidyalaya Sangathan strictly for the
purpose« of enabling them to acquire " higher
qualifications by’ them.

As per UNSTARRED Question No0.5950 in Lok
Sébhd. the answer given by theﬁ Deputy Minister of

Education and Culture in the Ministry of HRD, (Kum.

Selja). Copy encloéed in Annexure No.2. -

4.4 R Yoga Teachers who do not possess the
requiéite qualific;tions will cdntinue to remain in
.the payvscale qf Rs.1400?2300 unless and untill they
acquire the required qualifications. The Yoga Téachers
wﬁq do not have. the graduation may be prbvided with
~opportunit& to acquire degree through Open University
or other correspondence courses within a period of. 4
years.'Yoga Teachefs who do not have training in Yoga
Education éor a period of 9 months may be given time
upto 2 years'toAacquife the same. The services of the
Yoéa'Teéeheré whe fail to acquire the qualifications
within the prescribed period will be liable t().be
terminated.
As pef the instructions issued by thé
Ministry ‘of HRD vide letter No0.5-180/86-UT.I dt. -

12.8.87 and letter No.5-180/86-UT:I dated 3:11.1987.

4.5 ‘As per Letter . No. ZfHH-l/V-KVS(e-IV)(A) dt.
10.6.95 and according to Mr.T. N. Goswaﬁi. then the
Asstt, Commissioner in thié letter said_that Letter
of even no. dated 24.11.93 regarding confirmatibn of

1

,/’f///'
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Yoga Teachers . who possess underment ioned
qualifications

i) Graduation in any subject or equivalent
and |

ii) One year training in yoga from any
recognised institution.

In its 58th meeting held on 20.4.95 the BOG
while reviewing their earlier decision have decided
that Yoga Teachers who have the undermentioned minimum
qualifications may be c0nfirmed;

i) Graduation in any subject or equivalent
from a recognised University; and

ii) Three months trainiﬁg in Yoga from a

recognised Institute. (Annexure No.3) (Copy enclosed)

THE APPLICANT FEELS THERE IS A ROOM ENOUGH TO

BELIEVE THAT APPLICANT HAS BEEN SHOWN A BIT OF BIAS.
YN
The Yoga teacher like (VIRAPPAN, the dacoit),

AL
became unqualified Yoga Teacher became incurable’

hadache for KVS Authorities.

>

4.6 ~ KVS have issued order for grant of T.A. -and
D.A. fbr participate for such Toga Teacher who have
completed training progfamme conductéd from 2.5.97vto
1.8.97 at Lonawala and from 5.5;98 to 4.8.98 at New
Delhi. (Copy enclosed with the RAJYA SABHA unstard
Question N0.1483 to be answered on 11 Dec,1998). The
answer given by Ministry of Human Resource Development‘
(Dr.. Murli Monohar Joshi) (Copy. enclosed as Annex.

No.fg).»(copy enclosed).

4.7 The applicant sent a representation to the

Commissioner (KVS) (HQ.), New Delhi on the stamp paper

L



of Rs.2/ each five sheets dated 17.2.98 regarding pay

scale of Yoga Teacher at par with per and and Yoga
Teacher NCTO Govt. of Delhi. In this connectgon the
then.ﬁeﬁuty Commissioner.(ACADj informed that as soon
as_fhe decision is conveyed by the Ministry bf HRD,
the same will be communicafed. Vide ietter No. F.18-
3/98-KVS (ADMN-I) dtd. 24,2.98. (copy ehcloséd as

Annex.No.S).

4.8 In spite of gfanting the senior or selection

‘grade the authority send fhe/applicant in 3 months
training Yoga along with unqualified (Yoga Teachers
;who have only one month training in Yoga). (Copy

enclosed as Annex.No.6). The applicant has “already

A Y

passed . nine months training in Yoga from
Kaivalyadhama, G.S. College of Yoga in session (1980~
81). (Copy enclosed as Annex. No.7). Kaivalyadham has

been accepted as the NATIONAL INSTITUTION IN THE FIELD

OF YOGA EDUCATION. THE APPLICANT FEELS THERE IS A ROOM
ENOUGH TO BELIEVE THAT APPLICANT HAS BEEN SHOWN A BIT
' OF BIAS.

4.9 As per Letter No,F-12-17/97-KVS(Admn.-I) dt.

3.2.99 as per Yoga Teacher possessing a Bacheloor's

' Degree with 3 months training in Yoga from a

recognised Institution working in Kendriya Vidyalaya

w.e.f. 1.1.96.

Entry Scale Senior Scale Selection scale
5500175- 6500-200- 7500-250-

9000 10500 112000
Yoga Teacher not possessisng qualifications mentioned

above will be entitled Rs.4500-125-7000

( | h i
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4,10 The applicant had threatened toc self immolate

on 23rd November, 1988 if his following grivances were
ndt.éettled. ' \
.i) anfﬁrmation as Yoga Teacher,
ii)'Graﬁt of Selection Scale/Higher Scale of

pay etc.

As per Unstared Question,10,1483 Rajya Sabha
answered by the HRD Miniéter, Sri Murli Monohar Joshi.

As per_Hon'bie Minister's statement the applicant has

not been confirmed since a disciplinary case is

pending against him. (Copy enclosed as Annex. No.B);
As per order No.6-9/98/KVS/(AR) dt. 23.2.99,
the Assistant Commissioner and Disciplinary Authority
writes in that letter in para ho.ﬁ, has come to the’
conclusion the chafges of ~misconduct/misbehave
lévelled against Sri L.N; Yadav are not maintainable
and required no further inquiry int63the caég and
order to drop all the charges levelled against Sri
L.N. Yadav .vide charge No.F6-9/98/KVS(AR) dated 20-3-
1998) (Copy enclosed as Annex. No. 9).
4,11 The applicatn was confirmed in service on

24.10.83 by the Office order No.F-24-1/99/DVS (AR)

'Kehdriya Vidyalaya Sangathan, Ahmedabad REgion (copy

enclosed as Annex.No.10).

4,12 The applicaﬁt was fixed of pay 1in Senior

Scale 'granted w.e.f. 1-1-1996 in the senior scale
6500-200-10500 'vide letter No.F-4-1/99-2000/KVS(AR)

Accts. dated 26 April, 1999 (Copy enclosed as Annex.

No.11).

On the recommendation of the Departmental

Promotion Committee, grants the Sr. Scale on 21.4,99

e
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4.13 The applicant is working as a Yoga Teacher in
the Kehdriya Vidyalaya Sangathan since 24-10-81 and
confirmed w.e.f. 24.10.83 and Graduate from\the Punjab
University (copy enclosed as Annex. No.12) and has

passed nine months Diploma\-in Yoga .Education from

Kaivalyadhama (Shreeman Madhava Yoga Mandira Samiti’

~Lonavla, Dist. Poona) (from August,1980 to

a-April,1981) (Copy enclosed das Annex. No.13).

Kaivalyadhama has been accepted as the NATIONAL
INSTITUTION IN THE FIELD OF YOGA EDUCATION, The
applicant'has attended in _service course June,91 to
Jﬁne,Zl 191.in technicai collaborafian with Lakshmi
bai National College of.Physical Education Guwalior

1

(copy enclosed as Annex No.14).

4,14 The applicant has passed certificate course
in Gymnastic under the Mass Sports participant
programme from Netaji Subhas National Institute of

Sports in 1977. (Copy enclosed as Annexure No. 15).

4,15 The applicants has also Experience in

.Physical Training Instructor at Mangen Hr.Sec.School

directorate of Education Dept. of Education Govt. of -
Sikkim. (COpyreneinsed—es—Annexusede..16) I/ L

4,16 The applicant is specialist in the field of

~ Yoga appreciation letter by Dr. J.S. Makhani Prop. §&

Head of'Depaftment of Orthopaedic Sursery Gos Medical

College on 3/7/81 (Copy enclosed as Annexure No. 17).

4,17 The applicant is specialist in Chronic

diseases and having very rich knowledge on disease and
preventation and cure. The applicaht's‘charactér and

conduct are examplary. Applicants of Yoga Teaching has

('f/"



a nice effect and impact on students vide Apprecigtioﬁ
certificates issued by: the Principal of Kendraiya .
Vidyalaya-Madufai (Tamil.Nadu) vide MDU No. 6-4/82-

83/LNY/273 dated -July,31,1983 (copy “enclosed as

-Annexure No. 18)

4.18  The applicant has also been appreciated- by

" Dr. Venkatapia Prop. & Head of the Department of

s

POHARMANOLOGY = in its certificate says. that the

Applicant is a specialist in the field of Yogé and its

" various applications. (copy enclosed as Annexure

No.19).

4.19 - The applicant was also appreciated by Dr.
)

‘ K.R. Jacop. M.S. (Deah) Goﬁt. Medical College' of
. : / _

Maduri (Tamil Nédu) as per his ceftificate he wants to
inform the public that tﬁe applicant is an expert in
Yoga. The Applicant is skilled in ‘art (Yoga). The
Applicaht developed more concenfration énd kept him
more fphysically and mentaliy Fit and -left -an
indeiiable empression in his mind (copy enclosed as -

Annexure No. 20)

4.20 The'applicant-was also appreciated by Dr. S.

Bhatnagar, Director of Punjab University as per his

Ietter dt. 7th Feb, 1985. The applicant is specialist

" imp Yoga, he is one of those learned person who have a

"developed special-ekercise for various type of Chronic

diseases such as spondlylifis, Diabetes, High Blood

Pressure, Digestive ailments and the ‘live Appedix

+

(copy enclosed as Annexure No. 21)
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5. GROUNDS FOR RELIEF WITH LEGAL PROVISION

9,1 "The authorities by changing the requisite

qualification for Yoga § Teacher from time to time without
any reasonable reason has caused great prejudice to the
épplicant and has violated his fundamental and legal right

to the job,

KVS was approved by the Board in its 39 meeting
held on '12-2-81 essential qualification were prescribed
Matric with a practical knowledge. of one mbnth, three

months or more.

~

The Board of Governors of KVS in its 52nd meeting

“held on 27-12-88 essential qualification were prescribed

Graduation plus minimum nine months to one year training
iﬁ)ioga.

Yoga Teacher who donot possess the requisite
qualification within a period of six year (four years for

Graduation and Two year for nine months training in Hoga

Education.

The service of Yoga Teacher who fail to acquire .
the above requisite qualification within prescribed period.

will be liable to te terminated.

5.2 In its 58th meeting held on 20-4-95 the BOG have

decided minimum qualification Graduation + 3 months .
training in Yoga will be confirmed. From 2-5-97 to 10-8-97
and 5-5-98 to 4-8-98 who have completed training KVS have

issued order for grant of T.A. and D.A.. .
The remain‘ﬁ%ga teacher who are not graduate and

not having three months training in Yoga will be in the

scale of Rs.4,500/- to Rs.7,000/-.

Mo
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5.3 The applicant 1is graduate and has one year‘

Diploma in Yoga education., The applicant has also passed
Certificates in Sports from National Institutes of Sports
at Pgtialé. The applicant has been also appreciated by
doctors, .proféssors and Head of the Department of
Government Medical Colleges and also completed in Servicé
course.’He was>also confirmed on 24-10-83 and also granted

Senior Scale from 1-1-96.

5.4 vAs per BOG were apprised of this decision in
their 63rd meeting held on 21st July 1998. The propoéal
for the revision an& grant of 3 tier pay scale to Yoga
téachers at par with their counterparts in the NCT of
Delhi was fhen under Conéideration of the Ministry of HRD
whose recommendgtions were subsequently concurred in by
the Ministry of Finance (Deptt. of Expenditure) and aftgr
the approvél of the Chairman, KVS, the following decision

was taken.,

5.5 On the recommendations of DPC, the Yoga teachers
are granted selection grade in the pay scale of 740-880
W.E.F. 1-4-1984, they weré appoinfed and joined in January
1983 and their qualification was graduatidn ‘+ 3 months

training.

The applicant begs to state that previously he

had filed one original -application numbered O.A. No.

399/2000 before this Hon'ble Tribunal for giving a

direction to the aughorities to give him selection grade
2 3WA

f;)q/7/ NCT Ahich is still pending.

5.6 As per letter no. F.No.21-1/98/KVS(AR) dtd. 30-9-
98 was granted Senior scale from 1-1-96. Yoga tgacher is
also coming in Misc. categories., In Misc. categories who
have comﬁleted 12 years will bé granted sinior scale. The

applicant is working from 24-10-1981 to till date.

ez
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DETAIL OF REMEDY EXHAUSTED :

The appllcant beg to state that there is no other
alternatlve remedy under any rule avilable before the
appllcant than to approach the Hon'ble Tribunal by way of

filing this or1g1na1 application.

MATTER NOT PENDING BEFORE -ANY OTHER

~J
.

' COURT/TRIBUNAL

The applicant further declares that he had not
previoosiy filed apy application, write petition or suit
regarding~the matter in respect of_whioh this application
has been made before any Court of law or any other
authority Or_any other Bench of The Tribunalkand/or’any
such application writ petition or suit is pending before

any of them,

8. ' RELIEF SOUGHT FOR : : :

Under the facts circumstances of the case the

applicant prays for the’following reiiefs.

2

8.1 Quashing and setting aside selection and - senior

scales order No. of Yoga teachers in K.V.S. Letter F.No.

'.l

18-1/99-KVS(Admn-1 dated 8-5-2000 and F.NQ. 21-1/98-

KVS(AR)dated 30-3-2001.

- I, therefore pray before your Lordship to admit
this application, call for the records of the case § ask
tho oppogite parties to showcause as to why the semior scale
@s claimed by the applicant canngt be granted hearing the
parties and perusing the causes shaw if any, be pleased to
Pass any other order/orders as your Lordship may deem fit &
proper. And for this act of kindness the applicant as in

%

duty bound shall ever PaYe.

- Contde. p/13

g
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(e e - INTERIM @ELIEF PRAYED FAR 3

It is further prayed that pending disposal of |
the application the order of recovery-of ever payment .vide' |
Ordgr F.No; 21~1/98-KVS(AR) dt. 30~3-2001 iséued by Assi.étant
COmrpissione;, KVS, may be stayeg/}{owever. the Hontbie
Tribinial may be pleased to direct the respondents that

pendency of this application shall not be a bar for consie
dering his case,

10, This application is filled by person (ky the

applicant self) -

11@ PARTICULARS OF POST@Q_ORDER t 38
: io I.P.O. NO. . . s 06495590
. 11, Date of issue $ 23e4m2001
ﬁ iii, Issued from $ G.P.0. Guwahati
'} iv, payable at 8 G,P,0, Guwahati
12 | = List of enclesures :

As stated in the Tndex,.
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VERIFICATTION

i \

4

I, Shri L.N. Yadav, Yoga teacher wbrking'in
Kendriya Vidyalaya, Dimapur, 46 yrs. old do hefeby the
vStétement jn Pérégraph 1 to 12 are true to my knowledge
- and I_have non suppressed any material of fact. And I
sign this verification 6f ihis the ¢eeeseeec.. day of

.

- 24th April, 2001 at Guwahati..'.

SIGNATURE



L Tel

.. Asg'istapt Commissioner,
LRV Dimapur in Silchar Region.

0 e N

| | oPeeD PosT
T OFE ICE_ORDER e

. . KVS(HQ) New Delhi vide tetter number F 18-1/89-KVS{(Admn-~1)
dated 26-3+2001 has clarified that as per KVS(HQ) letter No.F
18-1/99-KVS(Admh~1) dated 8-5-2000 Senior Scale to Yoga
cannot be granted before 01-01-2008 and al!l Yoga Teachers would be
placed at the lowest tier of the scale and their residency period
would start from 01-01-19886.

2. Accordingly, the senior scale of Rs.B6500-200~10500 granted
to Shri L N Yadav, Yoga Teacher of K.V ONGC Mehsana(Now in K.V
Dimapur) vide this office order of even number dated 21-4-199¢ is
hereby. withdrawn as he is not eligible to gel senior scale w e f
1-1-1986.

will be placed in the Entry Scale w e f 1-1-96 as per
No.F 12-17/87-Kv§{Admn-1!)dated 3/11-2-1899 by the
KVS(RO) Silchar as he is presently postd at
After refixing his pay as above by

. ... He
KVS(HQS - letter

the AIO KVS., Silchar Region. the revised pay fixation order may- be
sent by the Principal, K.V Dimapur 1o the Principal, KV, ONGC
~Mehsana for sending due drawn statement to the Principal, KV
Dimapur for making recovery of overpayment made to him_ in this

e e

T - - . ok

( Or UN Singh )
Assistant Commisioner

£+4 shri LN Yadav, Yoga Tr., KV Dimapur(Nagland)( Through the

<+ . s Pripcipal, KV Dimapur.) . :
sk

“#The Principal. K.V Dimapur(Nagland) with 2 copies. He is

L%requested to handover one copy to the Teacher concerned.
Arequest ,

' The Assistant Commissioner, KVS(RO) Silchar for information

ahd necessary action. '

© Shei “~GRTTKhurana " SryAdnn . Of ficer., KVS(HQ) New Dethi

reference to his letter  No.F 18-1/99-KVS(Admn.1)
26-3-2001. This office order No.F 21-1/98-KVS(AR) dtd
21-4-99 was issued as  per KVS(HQ) letter No.F
12-17/97(Admn. 1) dated 3/11-2-89. The KVS(HQ) letter No.F
18-1/98-KVS(Admn.!) dated 8-5-2000 was issued much later
after the issue of our order dated 21-4-99 i.e after one
year and by that time Shri LN Yadav, Yoga Tr. was already
transferred to KV Dimapur vide Transfer Order No. F
3-1(1)/98-KVS(E-1V) dtd 11-4-2000. However.the said order
dated 21-4-~98 has now been withdrawn as per KVS(HQ) letter
NO.F‘ 18-1/99-KVS(Admn=~1) dtd 26-3-2001.

- dt

; , L
The Principal, KV, ONGC Mehsana for information and
necessary action. T

The A.1.0, KVS(AR).

pagenio 15

Teachers .

with oo

S : 60711/61360 KENDRIYA VIDYALAYA SANGATHAN.

ﬁ{ﬁ%ﬁ“'Fax : 02712-60361 ( AHMEDABAD REGION )

w7 . E-Mail acahmedabad@yahoo.com _ GYANDEEP: SECTOR 30
-~ kvsar_gnr@rediffmail.com GANDHINAGAR 382 O30(GUJARAT)¢\

" F No. 21-1/98-KVS(AR) Date:  30-3-2001

»fgf

&
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b" : e’ WENDRIYA VIDYALAYA SANGA T AN
B AINSTUTUTIONAL AREA
SHAHEED JEET SINGH MARG
NEWDELI - 1Hoete

é' ' F.No 18- 199§ \'.‘\‘(:.-'\dlm.pl) Dated llﬂ.(li.zmlu. .

The Assistant Conmmissioner | . e
LI N Kendriya Vidyalaya Sangathan ’
o : Al Regional Offices

Subject: Revisiun of Pay Scale of Yaga Teachers in Kendiva Vidyalayas -
clarification regarding. S ST

Sir/Madam

; T In continmation of this office fetter af even number dated 3/01,02. 1999 oy
' ’ the subject cited above, | am to say that references have been received frow

various quarters seeking clarification regarding the manner in which the (hree-

tier pay seales circulated vide letter referred to above will he given effect, G

this connection iCis carified that the periad of residency required to move from
S ~ene tier of the scale to the next tier is with reference Lo the period the’ person
o concerned is borne iin that scale. The period of residency daes not heve ANy Co- .
L -+ relation with the length of service the person may ‘have been in service before”
o . coming into a scale. In the present case since the eligible Yoga ‘Teacher would -
. - be taken into this scale with effect from 01-01-1998 only ali of (hem would- he L
- ' - placed at the lowes( tier of the scale and their. residency period woulkd start frowm’” -
. 7 there: . S S : DT EI T

ot L

e o ' : Copies of this letter 'may be sent (o all the Kendriya Vidyala’vaps'q;_||([¢q_" '

your jurisdiction for information and compliance.

R

‘This Issues with the approval of the' Competent Authority. *+ R

“ours faithfully, L

s {\A—’L‘N"‘/ ) 1
AN B Chatuevediy

! o | _ Dy Commissionesr(Acad)
i Copy to: - I
1 - 0Py

|

L AL OMicers/Sections at KVS(Hgrs) -
‘*—42./ All recognised Teachers Associations

1.No.18-3/96-KVS(Adma-1) | o e

NE 4! "Kendriya \"idyala.\'a.i Moscow/Kathmand u
' =5 Guard File.. Ce T
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Kandriya‘vx’

ooy 2 L N

b&aia‘inicialiy for a perjog of

one year, -Sihce the g

Cheme e

wag *nvisaged a4 COmpo:a:y and ¢

Xpasimant.al thq_ggncnﬁ;u{ﬁ_‘“'

arriculaty on{Higher sacon.

; | Lo ek
al: knowledge and,uxgay;qngq%PffYOQQfﬂm

_qualitiqaciona Pregcrined wé;e M
,dary'witp p'p:acciq
training, " ;

Sroa ._th_g pos:
|  tho ze ulaghaidl,
cl;uuo¢ £o: which the Yoga tuéchiéq#&aa“w et
¢xtendad, ¢ne éollog}ug qualiliqatlcua Wure p:oa;riaudz-
! 1) Oradustion i any aubject .
' 2) Minimum ¢ Monche to 3

yuar training in yoge "
Ved lumticutyg, ' I

.LEZ.SQqniﬂlL The compatyne authority adcordcd Jermission
Lo Yotiu Te

udn of
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Cseeest e

T

e |
e . . “  REGISTER..D
| S 7 KENDRIVA VIDYALAYA SANGATHAN - ‘ - .
) ) (EBTT4 1V HEOT1OKN) B } ) o
' * .18, 1nstitutional Arac, e
shaheed Jeet Singh Marg,
e , devt Lnihi-110 016,
WO g iitimd v imBV G (b=dV) (4) . e DaveQr 1p,6,p%
’JH‘J . . ‘ » . \ ' t o
Yhe ssutts Commiyuionar, - o _ ; oL

RECERE

——  Dogope

Kandriva vidyalaya Sangathan,
All Reaional Céflees, "
**—,-—-———-___.—- N

Sub,s= Confirmaticn of Yoga Toeachera, . |
tooeee B o i

Sir/ludam,

I am Lo dinvitu a reforence to this office circular lattér
of even no, dated 24,11,93 regarding confirmation of Yoga_

Peachers who possess underméntioned dualificatiqnss
i) Cruduation {in any subject or equivalent; and

t4) Ono yuar truining in yoga from any recognised instituta, i |

.
1n ity SALh mwatding hald on 20,4,385 the bog whila reviewlng

bhett 2 wavdiwe duotuion have durided that Yoga Teachiers 'Who have

tha wodvrmentioned mindmam Quallficationa msy ba confirnmedy -

i) Oreduntion in any subject or equivalent from a
fecognisod Univursity; apa ~ .

11) "Three wonthg training in Yoga from a recognised
inatituse, : ' _
. A
1t do rtequunted that all Burving Yega Teuchaers who hava
the ubova uentiongd quglificutions and agoinet whom no discipli--
Nary/vigilunce caooe ia pending or contanploatud ag on dutg may
bba contlrmod Ly convaning the DG, The datg of confirmution
vill ba tho dey sttar coimplution of U2 yaars regular garvice,
R S T - t Bae
-“hu ramaining Yoga Toachers with graduatiocn who have )
less than 3 monthg troining may be sent for thg training course
in recwgnduod dnntitutionn by grant of uﬁﬁ&y losva to coOmplaote .
Lhe roguisite pordad of 3 months, It h@u furthor been dacided.
that those Yoga Teachers who do not have graduation may be R
sermitted to acquire the qualifications within a period of .
3 years through Open University or Correspondence Course,
They will be eligible for confirmation aftar acquiring the

Tiquipite qualifications,

Compliancu Lo thesyg inutructiony iy pleaaa bo'éoportud i
R |

to thisg office in due course, /R
. T} ' Yours faithfully,
. ‘\)\. ( ./.-./ ;)‘2..50 iy (N H-L-l' e

( Tty 9,027 GO )
ASSTT, COMMISSIONER (PuRS,)

- -
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1483, S@I_P:qc_cw‘&rm o a
SHRI_GOVINDRiM_MIRL: | o
] . . LA o
I Will the. hinistur Of HUhnN k"SOURuL JLVELU)MEFT be
-4 )
' pleased to state:

(a) the details of grievances of Yog

a teaLerq in Rendriys, . ‘
Vidyalayas

as raprescnte. by RKVAaS(Jagat) ;

% s (b) wher1er it is a fact that some of tha aggriuVud Yoga .
}."1 K teachers hav : threatcned to self-immolate if the grleVdans T fﬁ
‘_f! were not redressed by 15th December, 1998, and s B R
B . .
.;' g (e) if so, the stdnd and reaction of Gove:nmapc thefato? : %
2 : .
g ‘ QIEI::_T_E_:_R_ gp_uumu RESOURCE _ngglgpgzr_rr_
i ( DR. MURLI MANOHAR JUSHI )
!
f; . . ' ,
‘ . {a): The Eolldwing Are the domands of Rashtrtya Kondr\ya Vid)djw}=~
T Adhvapak sangh (uagat) for Yoga Teacherq '
- - 1) Grant of Triined Graduate Teacher.séﬁlﬂ- o ~\~;~
‘ 1) Ragtoration of Teaching Allowance. - : .
'; ) o iii) Grant of Senior and Sbléction Scaie. o . ' -'.;
g iv) _ TA/DA fnr attending In-sarvice course, i%j
Q) Supply of kit. wﬁ}
{b): One Yogs teacher had threatened to self 1mmclato on- 2713 ng:
Novgmngr. 1398 if his rollCWJno gzl\vxnc0= woere pet wtfl°*~ ;?;
- : | i) Confiirmaticn as Yoga. teacher;- . AR
- i = i1) Conversion as Phy51§a1 Rducag;on Teacher; and - ’;{2
111)  Geent of .Zcelc«"t' fen seale/Migher Scale of pay etc. .- . .y
.% : ' : o | . 'é
N\ / ' .....2, — ‘
| N | -
i -
L
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_consid;ration Of the Government, The tcacnlng

- Kandriya Vidyalaya Sanyathan huvn

alJ

. t 2 )
informed COmm1831oner oan 23, 11 9g tth hu was
withdrawing ang postponing his sclf frwiolatiog, T

He however .

{c)s There are well defined guid. lines /rales for ﬁonfirnation
and conversion .of ‘Yoga. teachers and thos. Yoy
fulfil these requiremants are

Physical Education- Teacher PET).

t-—chcrs who,
conflrmgd,conVNrtod into

‘-

a teacher has not been confixmc v"gpce

a d1801p11nary case is pending agajinst hlm. He could not - Eu "@ N
COHVLrted into PET us. he doLs not fulfil ‘the

The above refcrred Yog

rhlulreM‘ntS.

e

The dnmand for ygranting Traincd braduate rgachur(TGT) qcal(‘

of pay (including Senior and Selcection Scale) to Lliglbla
Yoga teachers of Ko

ndriya Vldyald5a SangaLhdn is under :Q@jf

1.
allow?nce w0ul@
stand 3bolished Wwith effect from 1,1.96 if the

Pay ar. granted to YOga teachers, Further,

TGT scales of"

Ke ndriya Vldyalaya
Sangdthan have informed that re storatlon of teachlng allowdnou .
to Yoga teachers is under bxamlnatlon. ?

1 sucd orders for oranc of
TA/Dh for partlcipution of such Yoga teachers who have complatec

training programme conducted from 2.5,97 to 1.8.97 at Lonawalalﬁ:
ard from 5, S 98 to 4,8.98 &t New Dclhi

b
also informed 'hot fundn

d for SUpply of Yoya equipmants whe neva r domanu,;* .

Co o 9 X
t A -\
18 recaivaed, : . o , ?

_ L \ :

Kcndriya Vidyalaya Sangathan have
are .release
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168. = Inatitut&onul Area %V,
' shahoed Jeet 8ingh Nnrq
New Dclhl - lr e 0 .

muunh /1 ADI\YI\ DANOATHAN

at

beu

‘soon as the ¢eaision Li» oonv‘y-d bly th

vame will bLe comumunicuatod, KVa I.n yo Rwlon may b‘
infprusd agacrdinglye ur oy

]

g

: . . ) | "";.. "- -

uo.r.za-s/sl-xwﬁmm-,x) Dated ¢ 24-0_3-;“9.9,0- T
. - | - VRN 18 I
e aauictant commissiona: : A _ . _.}%\¢ﬂ .
Kandriya-vidyalaya a.ngnchcn-s C "-5«w‘¢.4 ﬁnrt°:
ALL | REJIONAL OFF cxs., » S . S I L
I i RS N I

o t . v HE O i*

Sub} ' 9 Revision of P luo-x- of Yoge Tunoharl -'Ortni ?!‘ :

o of tnree q.-r"}'uy ‘soala, U o, l’l\

c : o'Fooooo nt ol 1.‘2"
] | o .ﬁf’ﬁ‘ )

ILL‘. ‘ , v o \. » Lo

I ani to refer to th- aubject a&tod nbovv and to

ar with 19Ts/other Misc. Categories Teachers has slready .
sent to the JUnistry . of HRD for n;ouusary upprovale As
Ministry of NuD. thmn_

Ld . -
b T
.

uayk:hnt [ szpoaal for grant of. Pay 8cele to Yoga ‘Teachers

. N Yc1u.rl tal.t.htun;'. LT

v : L | '(?\lff¥$¢;;?:‘
| “Mmux ) ,

DY, CO! /ss:onzx (mmv.)

All nncognined Taachers Aaaoclationa.‘; '

8h. Laxmi Nn:ain Yadav. Yogu Toacbor. KV ONOC
" Muhsuone w+th reforunaqe to ‘hie rupruvsaentation on

- theo utaup papors of Ra, 2/~ naoh ( 1vv lhortn _",}y

‘Yaated 1T«3eyly, . . Lf qu‘i

' E=XV Boqt;onﬂtoqothor with roprou ntation on the ;‘w

stamp paperw of Rs,.2/= each (t&vuTuhag;s) danp !

‘ 17-3-98 for tuking agtion on oth-r 1'?“680 T o

~ The Pr noipul. Kv ONOC Muhnnnu wlth 0 requoat to \
v dntarm lh-L i ¥ uov. Yuye Tunuh-r of hie &dyuloyn
lC&O!d* glye ,_ d'l”-l S A |
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RELIZVING ORD:X

.

shri/srt o N VAL A / 20ga Taastie.,
A Kenirziya wWiyal.va No _MAJL/((,M - repot.=eld tais -
o Vidyalayy I 74 P"J/AN in camnection wiws attendiny; 3 months Co
, Yoga '“za,ix:inc c.us {Sth MaySRto 4th Alg ES) Orgeniseld asv 1'7"'-—-‘.“ o ' .
b New Delhi wil: . - '

"
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pleased

(a)

Vidyalayas.

(b
tao

t
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="21ER_ oF _HH'WLRQSQUB CE _vevE LoPMET H
( DR, MURLT MANOHiy: JUSHI ) R (‘
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ﬁk?
igl: The Eollou;ng ATe the demangg of Raserlya kondrjya Vidyd]nye' i“g
Adhyapak Siangh (Jagat) for Yoga Teacherg 4?{
i ’ : { i L
1) Grant of Triineq Sraduate Teacher Seale &\ ‘l“
11) vRQStOrathH of Teaching Allowance o i EH
iig) ?rant Of senioy and Selectiopn Scaie, _ v
iv) TA/DA £np dttending In-servjice Course, ' i@
v) s@gply of kit \!;
"' i R v R '
(b): One Yogs teachep hag threatened to sejrf Imnclaeq on 273 ‘f
November, 139g 4¢ his follcwing Yriavangan e Wore ner gatbles, }}
' o
1) ‘Confirmuticn ag Yoga.teenhcr;~ o ' .
14) Conversion as Physicay Fducat jon Teache,, and .!E
111y Crant of Serl o~y ien R«*m]nﬂ/){ig}tnz‘ St e [o¥¢ pay etc, ) "
.i-
o
P ~.;
& . i
. ) - ;

)

dcherg hav |,

e

pa.}{ /Yo o)

‘
- -

gm_grﬁagsg QU:;:_:;EI&‘N“_IIQ_.'1_4 83_ !
2o_sg WSHEKED op 210 Gagyy BER, 199
Rt 20, 1550 L3k ) ;
CRIEV.ICeg OF vog, TE/\CHERg IN k.sNDPrvn Viny Lay.s ‘
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to State;
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i by RKVAS(JGgat);
whet he
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He however informed Commissioner 0a 23.11,90 thuc he was
withdrawing and postponing his sulf irwolation.

{c): There are vwell defined gnldllincs/:wlus for confirmatien
and conversion of -Yoga teachers and thos. Yoy:

touchers who
fulfil these requiremants are

confirmed, convertad into .. .
Physical Education Teacher!PET). ' . |

A e :‘

The above refer red Yoga teacher has not been cont frmed incu ’

a disciplinary case is pending against him. He could not 5; ‘“*
converted into PET us he does not fulfil the rejuiremcents,

¢

The demapd for granting Trained Gradudte Pzacher(TGT) scalc |

of pay (including Senior and Selcctijon 5:ale) to 2ligible )‘”}
‘Yoga teachers of Kendriya Vidyalaya Sangathan is under <!

. “'v"
cons ideration of the Government, The teaciling adllowance would -

stand’ 3bolished with erffect from 1.1-96 if the TGT scales 6f.;

-,
pay ar. granted to Yoga teachers., Further, Kendriya Vidya\aya

Sangathan have informed that restoration of -eacﬁﬁng allowuncu'.
to Yoga teachers is under examination.

Kandriya Vidyalaya Sangathan have issued orders for ggant of

TA/DIK for participation of such Yoga tcachers who have é°ﬁD10§¢5 L‘
training programme conducted from 2.5.97 tc 1.8.97 at L§nawﬁlaM$
and from 5,5.98 to 4.8.98 3t New Delhi. | -

Kendriy2 Vidyalaya Sangathan have also informed that funds -

are releasod for supply of Yoga eguipmants whonevar doeman.
is recasived,

U"
M
@ e oo o .
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A Cs. Tele/IFAX Na 02712 21361
Giram : ‘KEVISANG'

Tele Phone : 20711 | Admn./Eo
21360 | Accounts

E‘]\'}:ﬂ'q ﬁ-g{{f,ﬁ HqEH

(1 wantg . NEQIIATLERIN)

‘KENDRIYA: VIDY.ALAYA 'SANGATHA
" (Regional Offina ;. AHMEDARAD REGION) :
ST AL 0wy Remoal v a0y e (yaua)
Quarter No. 161/4; Sactor No. 30" GANNHINAGAR 38203
(Gujnarat) ’

6~9 /98 /127 5( AR) . ST brrs 23FEB 1999

Date

oRDER e

L : ‘ J/HEREAS, disciplinary proc-edings under CCS{CCA)
ff Rule, 1965 was contennloted against 3h LN Yadav, Yoga Tea-
. cher., Kenuriya Vidyalaya, 0/iGC Mehsana as per the instru-
Ctions contained in KVi(ill) letter.io. F 8-4/97~1vs(Vvig)
dated 07-=01-1998. . ' — :

'
v,

02 WHEREAS, 2 preliminary inquiry against the said
Sh LN Yadav, Yoga Teacher was ordered to inquire into
the alleged charges of misconduct and unhbecoming behaviour
of sh Yadav, Avpointing Lr 11 Pandey, Princinal ., KV No. 1,
MR Camous, Ahmedabac by the undersigned in the capacity of

Disciplinary Authority vide otfice order Wo, p 6-9/98/
KVS(AR) dated 23-01-1998,

e e —

< -

I 03 WHEREBS, Dr SN Panuey, TO submitted Inquiry Report

together with his obsefv
levelled 'against sh vadav, co after conduct of inquiry
vide his letter wo. KVA/Con£/97-98/778 dated 04-03-1998,

04 - WHEREAS, the undersigned,
and verification of ddcuments on
as Inguiry -R@port and fintings of 10,
vide letter No, F 649/98—KVS(AR) dated 20-03-1998 to the

said sh LN Yadav, CO together with copies of preliminary
inquiry and related documents )

written statement of defence w
. of the aforesaid memorardum d

aftef careful examination

issued charge sheet

ithin 10 days of the receipt
ated 20-03-1998, :

05.  WHEREAS, Sh LN Yadav, CO submitted his written
statement dated 04-01-1999 in defence against the articles
of charge tramed vide memo dated 20-03-1998 vide which he

refuted &ll the charges ana offered unaualified apology for

the inconvenience and embarrassment caused to concerned
persons.,

(-

ations and findings into the charges

records of the case as well

informing the CO to submit hie

3

~.
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statement/representat ion dated 04
CO in the lightgof articles.of ch
- ments on' record me
.charges of misconduct/misbeh_aviou
Sh LN Yadav, Yoga Teacher are not
Cy no further inquiry into the case,

the undersigned hereby order. to
~drop all the charges laevelled against Sh LN Yadav, ¥
Teacher, vide charge memo No. F 6-9/98/kvs(AR) dated

(Dr UN singﬁ)

st

- Agstt Commuissioner.

~ Ddisciplinary Autt}_o?i‘t" 7
{,. -4 ° Regd A L ~ SR
\ o~ . To,

. BV A P T “"" - r‘
(j’ /h{zv Yadav o R . s
/ ~".Yoga Teacher ‘

" " Kendriya Vidyalaya "
"~ ONGC  Mehsana

Copy forwarded to s~

[ w7
.r"..“u.ll- ’
|
I
i
!

-«;+ 8h vddav,
ot ; L X
- ... The Asatt Commiss fioner(

Admn). KVS New Dé;hj

)3 4w Phe. gp Admiixis’traéfive Of£4
i With reference to!
dated 07-01-199g, !
— BRI : !

cer(vig) , wvs e ath
his letter No. F 8-4/97-kv§{\ig)
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Development regarding €ligibility for the grant of
sceles to the teachers viz. PRT, TGT, PGT & Misc.
"stipulates that 20% of those teache

'in their letter No.F 12-4/98/KVS (Rp~-I)

LI . AN “-'3 l.“"“' o '

) ~\‘/ (‘ /- ﬁ’V\NKi ?4? N‘OQ‘SX:}“S,\" P”.f\ . ;
ﬁin : VIDYALAYA SANGATHAN qu 7".§S .- '
~~(RHMEDABD REGION) : d F e . ¢

| %(' " Regional Offige”
; ?ﬂ: c? o - K.V Campus, Sackern-1g
LAV Gandhinagar - 252 029

Fl Ndo 21"1/93'/)1(\/3 (l\R) I . ‘ | Date: j:. ,.j ) {>
PO » .
- v . ‘Iu.‘ .‘vt\" t

The Princiral AIC - =oportant

) T i ¢ Uragent
. all Kendriya Yidyalayan | T a% |

Ahmedabkad Regicn, 25'\0

Sub: Grant of §r.S¢ale/§election_Scale to eligible‘teachers‘; o
~ Submissioh” of data’ thereo . — N e

Sir/Madem, = L S

The policy of Govt.of India, Ministry of Human Resource .-

senior . ..,
categories
rs who haVé been “granted

2r.scale are entitled to seIection'scales. The Sangathan
has introduced this policy y.e, £ L%101r986but'as-expresSeqi,,,

dated 21-9-98, the’ -
policy for grant of Selection Scales to teachers could not

be implementeq effectively and CcCases are withheld due to
shortcomings, : '

P e i

You aay agree that even a single casc of left out
teachers may cause a long series of shifting of effect ive
date for grant of sclection ocnlae in individual cmoas besldes
causing resentment to the affocted toachers, litigation »na
embarrassment to Kv3 {n ganaral, R s, therefore, to be
glven due cere so thatmnartoncher elig{bla_ﬁnn_gnant of -
seloction scale »s on jst JanUary of the year concerned is

TIEAUET | e T ——— ' -
Qg e ——

To complete the exercise of the grant of selection sc~ie
to the eliqgible teachers, Iﬁngquestmyouwtomfu:nishwﬁollowing
informnt ion_in the prescribed proforme urqontly, . pr Mossls
m&Y bC Forwardeq In respect Rt o igible teachers categorywine

&nd postewise se arately in pressribed DEOLMA  § ¥—memmn i -
_g_\h_’ parately npﬁsmpMpmﬂmw}

1) Xegg:ml§§_statistics relating to the numher »f teachers
category-wise nvailing Sr.scala who have completed T
Years service iﬁ'EHE'grgae-Qg;gnm1fl:L993mmT:T:f§§7&“"
and 1:T:T§§§Z"‘THTS*IHIBFEZEion may be furnishem-tre— -
€he proforma ot annexure-1i, -

ot e a. N,

2) The other infarmating. is relating to the particulars ~&
the teachers who Are¢ entitled to the grant_ oF EETEZEIGH e i
SCale and hale comnleted 12 years in’ e Sr.acale =g én. i
E 1-1 +=1=1998, This informstim my v
kindly be furnisheq in égéféfa?Brma given at Annexure~TIY,
. . ' “"""v-—»-. 3

. ————

- - . - s o imeman % creen
T LU, Su e imen
ot )

i



o . R B <
’d\ a Qd ,.C_‘Ch:‘s ' ho*lmm—thQSQmIQtirgf_] or-
Ao /Sent o Cacks, who were availing of selecFimm >4
gﬁﬁ’—cl‘q_/.i‘e’aif?};_r?gﬁle—&&;—ﬂn‘lz.lﬂﬁaG ef'a 50 qiﬂjn\d‘i \J ;
:re were stherwise eligible for Selection Scole, -
'l,ft whn ha_\fe not so far been grantod selectinn ‘scala
'g,.y'alsc- be furnished, In this statement SEE o f e
ctirement (DR) or Date nf Denth (DD may inverisbly |
k& indicated ip the Remarks eolumn. - ORI )
.Ibwould like to i . | o
. : - , MPLESS upon you to give your
3 _f:!%_gf_tgml ’ tlon_in expediting required igfo;‘mcy't;on -
S ehonable the undersigned o orward It to ERa
SR ..~ Sangathan within 20 days viz. latost by 18-10-0g.
P Av LERLE . R — —\\\ - h - ¥ _‘< 7 = : ..

- | | . Yours faithfully,

(. Dr wN Singh ) .
‘el . A%"tt - 3 ¢ . ' ( =
et e O95LE.COommissioner R

we

Bnel: annexure-TI & 17
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KENDRIYA VIDYALAYA,PROJECT SEWAK C/099 APO
| V)
r Date.27.01.2001
) TO WHOM IT MAY CONCERN
! . +
! This is to certify that Mr.L.N.Yaday Yoga Teacher has been working
in this Kendriya Vidyalaya, Since 28.04.20040, Kendriva Vidyalava
sangathan Minsoy of HR.D,Government of India, He is working ia
substantive capacity in KVS(in the pay scale of 6500-200-16600/-) His
date  of birthds 18.07.195411¢ has been working in  KVS
since24.10.8 L. His permanent Address - Village Saidpur, Post Office
- Ateli Mandi Distt. Mahedragarh (Harivana) He s a eraduate from
3 Panjab  University & has done  one year Deploma in Yoen
Education(1980-81) form Kaivaladham(Lonavala) and National
Institute of Sports(Certificate).
_ His monthly salary as fallows:
! Basic pay - 7300/-
P.P. - 1751-
DA, - oii8/-
T L O R R
Tr.A. - 200/-
, CCA - SH)/-
f SDA - 93Y)-

TOTAL  Rs. (3251
(Thirteen thousand two hundred fitfty one only)
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A c« T |e/1~Ax No.  027:2 21361

v4 ' | X : 4 : Gram : ‘*KEVISANG'

: ro Tele Phcne ; 20711 } Admn. ‘E«
/6/3—@5\ 21330 Accmmts
3 et fyen weA

,{./3 :?Ak‘r (51:1‘\4 %igl3g - sgmeIRIg--gurn)
i A KFNDRIYA VIDYALAYA SANGATHAN

{Regional Office ; AHMEDABAD REGION)
w'W AL gL/, 3620 2% o, NNAT-L R eX e ( (gava) 4 -
Quarter No. 161/4, Sector No. 30, GANDINAGAR- 382030 .
' (Gu;arat)

NO. F.4-1}9942ooo/xvs(AR)Accts. i f;:’t‘“' 26 ,\r\} 9“9

To _—4.

/Slﬁ 4
The Principal
Kendriﬁa Vidyalaya
~ ONGC,

Sub:- Fixdation of pay in Senior Scaie
granted to Sh. L.N. Yada\_LYocaa
Tea her w.e.:. 1-1-1996/'

. Sir,

1 Consequent upon the grant of Senior Scale w.e.f :
o 1- 1-1996 to Sh. L. Ni Yadav, Yoga Teacher vide this
‘ Office.letter No. F,2142/98-KVS(AR) Dated 21-i. 1999,
v the pay of Sh. Yadav may be.f ixed as under:n‘ o

A

-----m-----—-—--o-p-n-“-Lu.‘A

'Date’ . Pay in ordinary scale Pay in Senio!
as on 1=-121996 Rs. Scaie of Rse .
. : ~ 55#175-9000 6500-200--10‘50_0 '
1-1-96 {6200) v~ 6500 .

with the date .
of Next incre=- -
mznt 1-5+96.

if otharwise -
admissible

Necessary entry regarding the f;bcation of pay‘
may be made in the Service Book of Sh. L.N. Yg.dav, S
under proper attestation.

e
Loy

Yours faithf 1),
1
éilcug\‘q,m) ’

(3.5 MAKWANAY
Sug it. ¢f Account:-

3hsana - SR
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Sor the Dz/)/ama i.f

1. Yoga ‘and Ii/)su'msm

"2 Yoga ang Cultyrg) Synthes;s

Anatomy and .h/s‘om oy
4. Yoye ang Men,a) Health
3. Yogic Taxts' P
)] Pracu.df Tram‘ng n \oaa
Iy, Praciicg Teachng

of Yogic Praac T

- He [Ske 245 placed m Jfad&“ks’::ﬂ-\ ——n thcors,

Grade =3, 2¢cord ; i Prac:zca/s @1d Grodp | hizc, wn T, eaching,

. L
~
Z,D A’Wﬂme/aﬁ\ A u& 2
- ‘ .
7 Saa'ctﬂr// N : :’ Co ~Chairm, -
Kawalyadhama . a:valyadiu.ma .
« M. Samit; Som, Y. . Samir;
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fo € 2 B National Inati(\ute of Sports 1. ’

147001 (wrea) ":@33:}}-‘;.‘5‘-3"5* Aeeti bagh. PATIALA-14T001L. (IND}4) b
Phone : 74472 = |

Grams : NATINSPORTS  -. |

/ Telex : 0394-204 '
DIREZTOR ) I8
R. L. ANAND

fagdee
AW 41 Q1A

¥ :8RU/CC/ 38~ 19,/86 /N1S
Mays 30,1986 .

This is to certify that Sh. Laxmi Narain S/o
Sh .Budhram attended a Six Week Certificate Course in
Oymrastics held at Gangtok (Sikkim) from 30.12.1976 to
7 4 Sports Participation Programme.
He was deputed to undergo ithe course by the Education
Department, Govermment of Sikkim.- &h 1L Narain was
ed under catagory B securing 63% aggregate marks _
in theoretical and Practical examinations: held towards i
the conclusion of the course. -
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o MO, & TO REPORT REVISION AND GRANT
5% 3 - TiER_PAY SCALE TO YOGA TEACHERS IN i
KTEMORIYA VIDY ALAYAS, : S S I

S 4 v

With the concurrence and approval of the Financial Advisor = . .
of the MHRD and Chairman, Kendrdya Vidyalaya Sangathan, the -
ravised pay scales as per the recommendations of the Vth Central Pay R b
Conmnission were implemented for Group 'A', "B, 'C' & D' categories of R

tebivgy andg non-teaching staff of Kendriya Vidyalaya Sangathan. The
e of Gueernors were appriséd of this decision in their 63rd meeting

Zizzduly, 1698,

. proposal for the revision and grant of 3 tcr pay scale 1o
ichers at par_ with their  counterparts in the NCT of Delhi
of the Ministry of HRD whose

< ugser consideration _
ceemrenantiong were subsequentdy ~oncurred in by she Ministry of '
of Tapendimes). and aftier the —approval of the . L

: he folowing decision was taken: L C ST
Copn Teschere DF haenaniyd Vidyalayas, having ualificaijons i b
g quailitdd G

- itk their counterpars i the NCT of Delhi ViZ, pOSSessing &
ey E

aen oS Depree with three months' trairung 1o Yoga from at o i
coised mstinetion. will be placed in the . three der pay o

L

Cornerare indicated below wef 01-01-1996:

JARS L VI

L o T

‘ nure Senle n3.53,500-175-9,000 - o

me 5500 - 200-10,300

cale - Rs T30 - 25012000 g

J S Y et 4 ,,.___Ly,-z_
DMESAOTotU

e ems Trachers who doonct fulfil the preseribed qu;sliﬁg’mion.ﬂ‘,;’
witl i entitled to the above pay scales oly from the actual date ™~ -
they acanire the qualificadons. Tiit such tme they will continge 1 750
e seale of pay of Rs. 4,500 - 7000 whichi is a replacement sanle
of e, 1.400 - 2300 w.e.f 01-01-1996. ' ' AR

ana. 3
I

. ‘e decision taken by the Chalrman, KVS has been implementsid-
e erer Mo, FAZ-1E97T-KVS{Admp-Hdatd the Ard February Jvs. 0 o0

4 Submirtied for faveur of kind informauoen of the: Board of AT

{0 imnaorns.

K L

}

{

3t by
L
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KENDIIYA VIDYALAYA SANGATHAN
CLHONNTITUTLONAL AN
SHAHEED JEET SINGH MARG

NEW DELHI - 110 016.

F.NO.12-17/97-KVS{Admn-1 3-2-1999

Thé Assistant Commissioner
Kendriva Vidvalava Sangathan
All Regional Offices.

Sub; Revision of pay scale of Yoga Teachers in
Kendriya Vidyelayas - regarding. ’

Sir/Madam,

In- continuation of this office letter of even
‘number dated the 6th February, 1998, 1 am directed to
convey the approval of rhe Competent Authority for the
adoption of the following say scales for Yoga
working in Rendriyva Vidvalavas w.e.(. 1-1-1936 :

Entry
Scale

Senior
Scale Scale
{a)

Yoga
Teachers
Possessing a
Buchelor's
Degree

with 3
months'
truining in
Yoga from

a recognised
institution, 1500-250~-
12000

5500175~ 6500-200-
9000 10500 . -

(n)

Yogu

Teacher: not
poasessying
qualifications
mentioned at
{A) above,

450G-125- L. -
7000 ' '

2. Yoga ', Teachers, who . do not  possess the
qualifications menticned at (A] anbove, will be entitled

‘Teachevs

Selection.'
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i g A TIMES e o Page No. 5 S by et
1 > - ) — i . : ~ v ' : rebunry Ad vi e '
el . | . VL3 Vi Devi (Dhingra ‘ 5‘;;1'“], 8.2.52 ”.Lss“.{‘:"‘ B
N 75, TSELECTION GRADE LIST W.AE 1,484 12.14.Harish Arora -~ North 6.6.53 us.1.83; F - LE P
e YOCATEACHERS . _— 13. 16.Ne¢hlm ' ' Cenlrdl ][‘7.56 07.'.83“1 ?321';’;}%‘,55
e R . , e e o - 14 18.Sunita Rao (Sh'nrmu)" ' South 12.5.59 ;3,‘;,33_1‘_5 § b
N l()‘l(l):l/t‘:?;:?\r:: ‘(:: :‘1«)?.:‘?':1:4')::/\1'.::::;tln'slxtzlx:: xl:\”n(}v()le::\‘t:(l:: 3. 21 Amita Sethi “.’,cs't 18,7.60 18.1.83‘;‘3{.
Lot OLB SEC'TY: DEL -S4 - 16, 22.Neclam Marth 30.7.61 05.1.83  § %
L ,.f-.: Office Dvder No. 13 ) Dated : 03-03-1994 17. 24.Mini Suchdeva (Verma) South 7 29.6.61 _ 15.1.83\‘ 1y “
' ' ORDER 18. 293.Tulsa Rani(SC) Souili 10.5.54 05,1835
On "the recommiendations  of "~ .

' the Dzpartimental Promotion
4 0 Commitiee, the following Yoga Teachers (Male und Female) are
~hereby pranted Selection Grade in the Pay Scale of Rs, 740-880 (now
tevised L . 16-10- 29430 w.c.!’! {1 -()'-1-;284 subicet o completion of
theit provaticn neringd iy aceordance with the Istructions issued by
Covernmant ot judia, Mimy“[\f Education and Social Welfare vide

ovember 1971, They are

their letier No, 42/27/71-UT- dated 26th N
< anicar W ihis erleet from the above date, They are

entitled o iy s
rallowed selection Giadde subject 10 condition tha the beaetit of
selection grage will be withdrawn and amount drawn by them on this
aecaunt watl Le refunded 1 the Government account if they are not
found cligible G grant of Scléction grade ati subsequent stage due to
reasons. '

any change in the seniority for any

——

3. Sity.iNanw o the eacher Disi. wheie 'D.O.B. D.O.A.
- No. - Nao. Working us Yoga

Tr.

Yopa Teachers (Male)

-’

“i Shri

. : (N.C. Ray)
Jolut Director of Educstive (Admng A
9368 Dated: 3.3.94 50

g for En{urmuliun and necesSary- -

No. DE - 14 (06)/89/Esu. IV/Pi.1/9288.
Copy forwarded 10 the tollowin

action:- . : . i

. . Cod it 7 .

1.Dy. Director of Education, Disirici Cast/West/Norih/South/Centrul
-DethiNew Delhi with thic divections that, the above orders in .

respectoPFemale Yoga Teachers at Seniority No. 10 &
-ure subject o Vigitance Clearance at the District tevel,
Fhe Education Otticers of concerned districts.
3.All the Principals concernced. A
4.All the PAOs, Delhi Administiation, Delhi,
5. Controller of Accounts, Mo Gaie, chl\i: . _
6.D.E.O. (Co-ordination) Dircciorat: aﬁ.&;&!uc;stion. Delhi.
7.President GSTA, Delhii, ,&;3
8. Teachers concerned through Principal /b.D.Es. v
9.PA 10 Secy. (Edn.)/D.E/AdUID.E. AYLD.E. (A), Die. of Edn., ...

12ubove ‘

=i
9 e

)

. ..,:.::‘.
. : , ek < Delhi. ~
=1 LPraveen Kumar Bhadwag Nath. 30759 7,1.83 e . ol
T 3 . . ‘v 10.Guard File/Oftice Order File. - Y
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